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SYNOPSIS 

 

The present Application is being filed under Section 14, 15 & 18 of the National 

Green Tribunal Act, 2010, seeking urgent intervention and appropriate reliefs in 

respect of large-scale deforestation, illegal tree felling, and encroachment of 

government forest land, allegedly carried out during the construction and 

expansion of the Savitri Jindal Airport, Angul District, Odisha, owned and 

operated by Jindal Steel and Power Limited (JSPL). 

The Savitri Jindal Airport, a private facility licensed by the Directorate General of 

Civil Aviation (DGCA), was established in two phases -Phase I commencing in 

2008 and Phase II (expansion) between 2018–2021. The airport site was 

historically covered by dense natural forest, predominantly “Sal” and other 

miscellaneous species, estimated to be over 100 years old, as confirmed by local 

villagers and verified via comparative Google Earth imagery from 2007 to 2022. 

It is alleged that during the airport's construction and expansion, JSPL cleared and 

felled trees over an area exceeding 100 acres, including revenue forest land 

classified as “Chota Jungle” under Khata No. 1, Plot Nos. 99 and 101, without 

obtaining mandatory approvals from the competent authorities under the Forest 

(Conservation) Act, 1980, and the Orissa Forest Act, 1972. The unauthorised 

removal and transportation of forest produce further contravenes the Odisha 

Timber and Other Forest Produce Transit Rules, 1980. Moreover, encroachment of 

government forest land constitutes a violation of the Odisha Prevention of Land 

Encroachment Act, 1972. 

Multiple official communications, including letters from the Ministry of 

Environment, Forest and Climate Change (MoEF&CC), Government of India, the 
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Forest, Environment & Climate Change Department, Government of Odisha and 

reports from the Divisional Forest Officer (DFO), Angul, acknowledge the 

complaints and direct inquiries into the matter. RTI responses and grievance reports 

corroborate allegations of illegal deforestation and encroachment. 

Despite repeated representations to the State and Central authorities, no effective 

remedial or punitive measures have been undertaken, and the airport continues 

operations. The continued functioning of the airport on allegedly encroached forest 

land causes irreversible ecological damage and undermines the rule of law. 

In view of the grave environmental violations and continuing damage, the 

Applicant seeks, inter alia, the suspension and cancellation of the DGCA licence of 

Savitri Jindal Airport, initiation of legal proceedings against JSPL and its 

Directors, and restoration of the encroached forest land. 
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LIST OF DATES 

 

Date Particulars 

2008 Commencement of Phase I construction of Savitri Jindal Airport 

at Niranjanpur & Badamahitala, Angul District, Odisha. 

2018–2021 Phase II expansion works undertaken, involving large-scale 

clearing of forest land allegedly without requisite approvals. 

22.05.2025 RTI Application made to The PIO, O/o-The Tahsildar, 

Chhendipada, Angul, regarding encroachment of Revenue Forest 

Land (Chota Jungle) and request for removal of encroachment. 

03.06.2025 Representation submitted by Applicant to DFO, Angul Division, 

regarding mass illicit felling and transportation of Sal and other 

miscellaneous trees by JSPL during construction of Savitri Jindal 

Airport. 

 

Revenue Inspector’s Report to Tehsildar sent. Subject: Regarding 

illegal encroachment of Plot No. 99 in Mouza- Badamahitala by 

M/s. JSPL 

 

04.06.2025 MoEF&CC (Forest Protection Division) issues letter to PCCF 

(HoFF), Odisha, requesting examination of the matter and 

appropriate action under applicable laws. 
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16.06.2025 FE&CC Department, Govt. of Odisha, directs Addl. Secretary, 

Commerce & Transport (T) Department and PCCF (HoFF) to 

inquire and take action. 

10.07.2025 Applicant makes a representation to PIO, O/o The tehsildar. 

Subject: RTI Application is pending since last 48 days. 

 

Submission of detailed site inspection report by Asst. 

Conservator of Forests, Angul Division to DFO, Angul. 

15.07.2025 RTI reply by PIO, DFO, Angul Division, regarding illicit tree 

felling during airport construction. 

18.07.2025 Letter by DFO, Angul division to Airport Director, Savitri Jindal 

Airport, JSPL Ltd. Subject: Request for clarification regarding 

reported felling and transportation of Sal and miscellaneous trees 

during the construction of Savitri Jindal Airport. 

22.07.2025 Representation to Secretary, Ministry of Civil Aviation, 

requesting cancellation of Savitri Jindal Airport licence due to 

illegal operation on encroached land and illegal felling of trees. 

01.08.2025 First Appeal under RTI to ADM (Admin) regarding Tahsildar’s 

records on Chota Jungle Land encroachment. 

04.08.2025 RTI reply by PIO, DFO, Angul Division, providing action taken 

report and correspondence records. 

11.08.2025 Present Application being filed before the Hon’ble National 

Green Tribunal, Principal Bench, New Delhi. 
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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL 

EASTERN BENCH, KOLKATTA 

(Under Section 18(1) read with Section 14(1) and 15 of the National Green 

Tribunal Act 2010) 

ORIGINAL APPLICATION NO. ______/ 2025 

 

IN THE MATTER OF: 

 

Satam Patnaik 

C/o: Shri Bala Krushna Pattanaik Trust 

6th Lane, Amalapada, 

Angul-759122, Odisha 

M: 8527060196 

Email: satam.patnaik@gmail.com             …APPLICANT          

 

VERSUS 

 

 

1.  State of Odisha through Chief Secretary of Odisha 

LokaSeva Bhawan, Bhubaneswar- 751001 

Email- csori@nic.in 

 

2. ED & Plant Head, Jindal Steel and Power Ltd. 

Jindal Steel & Power, Chhendipada Road, SH-63, 

PO- Jindal Nagar, District – Angul, Odisha – 759111, India 

Email- pankaj.malhan@jindalsteel.com 
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3. The Divisional Forest Officer(DFO),  

Angul Division, Angul. 

Email: dfoangul@gmail.com 

4.  The RCCF,  

Angul Circle, Angul. 

Email: rccf.angul@odisha.gov.in 

 

5.  The PCCF (Forest Diversion & Nodal Officer, FA Act), 

 Odisha, Bhubaneswar. 

Email: nodal.pccfodisha@gmail.com & nodal.pccfhoff@odisha.gov.in 

 

6.  The Director, Environment-cum-Special Secretary,  

F, E & CC Dept., Govt. of Odisha. 

Email: fesec.or@nic.in 

 

7.   The Deputy Director General of Forest(C) 

MoEF&CC, Eastern Regional Office. Bhubaneswar. 

Email: roez.bsr-mef@nic.in 

 

8.  Assistant Inspector General of Forests 

Forest Protection Division 

MoEF&CC 

Govt of India 

Email: fpd-moefcc@gov.in 

 

9.  The Secretary, MoEF&CC, 

Govt of India, Indira Paryavaran Bhawan, 
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Regional Chief Conservator of Forests 

 Principal Chief Conservator of Forests (PCCF)



New Delhi 

Email: secy-moef@nic.in 

 

10.  The Secretary, 

Ministry of Civil Aviation 

Govt of India. 

Email: secy.moca@nic.in 

 

11.  The Director General of DGCA 

Opp. Safdarjung Airport, Aurobindo Marg, New Delhi - 110 003 

Email: dgoffice.dgca@nic.in 

 

12.  The Revenue Secretary,  

Govt of Odisha. 

Email: Revsec.od@nic.in 

 

13.  The RDC(ND), 

 Sambalpur, Odisha 

Email: Rdcsbp@nic.in 

 

14.  The DM & Collector, 

At PO / Dist- Angul, Odisha-752001 

Email: Dm-angul@nic.in 

 

15.  The Airport Director, 

Savitri Jindal Airport, 

Jindal Steel and Power Limited, Angul.           …RESPONDENTS 
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Application under Section 18(1) read with Section 14(1) and 15 of the National 

Green Tribunal Act 2010) along with the Affidavit 

 

I. The addresses of the Applicants are given above for the service of notices of 

       this Application. 

 

II. The addresses of the Respondents are given above for the service of notices 

of this Application 

 

III. The Present Application challenges the unauthorized encroachment of land 

and felling of trees in the over an area exceeding 100 acres, including 

revenue forest land classified as “Chota Jungle” under Khata No. 1, Plot 

Nos. 99 and 101, without obtaining mandatory approvals from the 

competent authorities under the Forest (Conservation) Act, 1980, and the 

Orissa Forest Act, 1972 and multiple other violations for the construction of 

Savitri Jindal Airport, by JSPL Ltd. 

 

MOST RESPECTFULLY SHOWETH: 

1. The Applicant is constrained to approach this Hon’ble Tribunal under Sections 

14, 15 and 18 of the National Green Tribunal Act, 2010, seeking urgent 

intervention to address large-scale deforestation, illegal felling of trees, and 

encroachment of government forest land carried out during the construction and 

expansion of the Savitri Jindal Airport at Angul, Odisha, owned and operated by 

Respondent No. 14, Jindal Steel and Power Limited (JSPL). 
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2. The Savitri Jindal Airport is a private facility licensed by the Directorate General 

of Civil Aviation (DGCA) and is located at Niranjanpur, Badamahitala, Angul 

District, Odisha. The total area of the airport is approximately 98 acres Phase I of 

the project commenced in 2008, and Phase II (expansion) took place between 2018 

and 2021. The status of the airport as of 11.06.2025 is marked and annexed 

herewith as Annexure - 1. 

3.  A part of the airport land includes “Chota Jungle” classified as Revenue Forest 

Land under Khata No. 1, Plot Nos. 99 and 101, situated in Village Badamahitala, 

Tahsil Chhendipada, Angul. This land falls within the protection of the Forest 

(Conservation) Act, 1980, and the Orissa Forest Act, 1972. The map showing the 

Revenue plots around JSPL is marked and annexed herewith as Annexure - 2. 

4. The land on which the airport stands was historically a dense natural forest 

dominated by Sal and other miscellaneous species, with an estimated age of over 

100 years. This is confirmed by information from local villagers and comparative 

Google Earth imagery from 2007 to 2022, which clearly shows the loss of green 

cover. The google earth images are marked and annexed herewith as Annexure - 3. 

5. The Applicant has obtained credible information that JSPL cleared and felled 

trees over an area exceeding 100 acres, including the Chota Jungle Land, without 

prior approval from competent authorities, in contravention of Section 2 of the 

Forest (Conservation) Act, 1980 and Section 27 of the Orissa Forest Act, 1972. 

6. Further, the unauthorised removal and transportation of forest produce, including 

Sal timber, was carried out without a valid transit permit, in violation of the Odisha 

Timber and Other Forest Produce Transit Rules, 1980. The occupation of Chota 

Jungle Land also amounts to an offence under the Odisha Prevention of Land 

Encroachment Act, 1972. 
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7. The Ministry of Environment, Forest and Climate Change (MoEF&CC), through 

its Forest Protection Division, after receiving the Applicant’s representation, issued 

a letter dated 04.06.2025 to the PCCF (HoFF), Odisha, directing examination of 

the matter and necessary action as per the extant laws. The email correspondence 

between the applicant MoEFCC and  is marked and annexed herewith as 

Annexure - 4. 

8. The Forest, Environment & Climate Change Department, Government of 

Odisha, vide letter dated 16.06.2025, further directed the Additional Secretary, 

Commerce & Transport (T) Department and PCCF (HoFF), Odisha, to inquire into 

the matter and take appropriate action. The said letter is marked and annexed 

herewith as Annexure - 5. 

9. The Divisional Forest Officer (DFO), Angul, vide grievance report dated 

10.07.2025, acknowledged the encroachment of Chota Jungle Land by the Savitri 

Jindal Airport and forwarded the matter to the Tahsildar, Chhendipada. The said 

letter acknowledging the encroachment by JSPL is marked and annexed herewith 

as Annexure - 6 

10. In reply to the Applicant’s RTI application dated 03.06.2025, the PIO, DFO, 

Angul Division, vide letter dated 15.07.2025, confirmed instances of illicit tree 

felling by JSPL during the airport’s construction. The reply states categorically that 

“No diversion prorposal has been received for the construction of Savitri Jindal 

Airport”. The said RTI Application and reply thereof is marked and annexed 

herewith as Annexure - 7. 

11. The Tahsildar, Chhendipada, also submitted a grievance report dated 

22.07.2025 confirming the encroachment of Chota Jungle Land by the airport. It 

further mentions that the villagers were  using it for grazing of cattle and cattle and 
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are earning a living by collecting the leaves and firewood used from it. The said 

report is marked and annexed herewith as Annexure - 8. 

12. The Applicant filed an RTI dated 22.05.2025 to the Tahsildar, Chhendipada, 

regarding the encroachment of Chota Jungle Land, and subsequently filed a First 

Appeal to the ADM (Admin)-cum-First Appellate Authority on 01.08.2025 when 

complete information was not provided. The same is marked and annexed herewith 

as Annexure - 9. 

13. In another RTI reply dated 04.08.2025, the PIO, DFO, Angul Division, 

furnished action taken,  reports and official correspondence, further confirming the 

violations by JSPL. The said correspondence is marked and annexed herewith as 

Annexure - 10. 

14. Despite repeated representations by the Applicant to the Forest Department, 

Tahsildar, and Ministry of Civil Aviation, no effective remedial or punitive action 

has been taken. The airport continues to operate, even after substantial evidence of 

land encroachment, and unauthorized felling of trees. The said letters are marked 

and annexed herewith as Annexure 11, Annexure 12 and Annexure 13. 

15. The actions of Respondent No. 15 amount to blatant violations of the Forest 

(Conservation) Act, 1980,  Orissa Forest Act, 1972,  Odisha Timber and Other 

Forest Produce Transit Rules, 1980, and Odisha Prevention of Land Encroachment 

Act, 1972. The inaction of the concerned authorities is leading to irreversible 

ecological harm and undermining the rule of law. 

16. This Hon’ble Tribunal has jurisdiction under Section 14 of the National Green 

Tribunal Act, 2010, as the present case involves substantial questions relating to 

the environment and enforcement of legal rights. 
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17. The cause of action is continuous in nature as the illegal occupation and 

ecological damage are ongoing. This Application is filed within the prescribed 

period of limitation under Section 14(3) of the NGT Act. 

18. The Applicant has no other efficacious remedy except approaching this 

Hon’ble Tribunal for urgent directions to prevent further environmental damage 

and to ensure restoration of the encroached land. 

 

 

 

GROUNDS 

That the Applicant is relying on the following grounds to invoke the jurisdiction of 

the Hon’ble Tribunal and for immediate relief to prevent further illegal 

encroachment, deforestation, and operation of the Savitri Jindal Airport by the 

Respondent No. 2: 

i. That the intentional and unauthorised diversion of forest and revenue forest land 

(“Chota Jungle”) without prior approval under the Forest (Conservation) Act, 

1980, is a blatant violation of the Forest Conservation Acts & Rules, causing 

serious and irreversible damage to forest ecology, biodiversity, and livelihood 

resources of the local communities. 

ii. That the large-scale illicit felling and removal of century-old Sal and other 

miscellaneous trees by the Respondent No. 2, without any sanctioned transit permit 

under the Odisha Timber and Other Forest Produce Transit Rules, 1980, constitutes 

an unethical and unlawful practice in violation of the very object and conditions for 

protection of forest land. 
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iii. That the concerned State and Central authorities, despite being in possession of 

clear reports, RTI replies, and grievance records confirming illegal encroachment 

and deforestation, have failed to take any legal action or impose penalties on the 

Respondent No. 2 for violations under the Forest (Conservation) Act, 1980, the 

Orissa Forest Act, 1972, the Odisha Prevention of Land Encroachment Act, 1972, 

and other applicable Environmental Laws, thereby allowing continued 

environmental degradation. 

 

LIMITATION 

That there exists a subsisting cause of action in the present matter, as no action has 

been initiated against the Respondent No. 2 till date. Furthermore, the illegal 

occupation of forest and revenue forest land continues, and the Savitri Jindal 

Airport remains operational on such encroached land, causing continuous 

ecological harm. 

The present application has been filed within the period of limitation from the date 

on which the Applicant became aware of the confirmed violations through RTI 

replies and official communications between June 2025 and August 2025. Since 

the said cause of action is continuous in nature, the application is not barred by 

limitation. 
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INTERIM PRAYER 

It is, therefore, most respectfully prayed that this Hon’ble Tribunal may be pleased 

to: 

a) Direct the immediate suspension of all operations of the Savitri Jindal Airport, 

Angul, and suspend/cancel the operation of its licence issued by the Directorate 

General of Civil Aviation (DGCA), until the completion of a detailed inquiry into 

the alleged illegal encroachment of revenue forest land, unauthorised tree felling, 

and other environmental violations committed during its construction and 

operation. 

b) Pass such further orders as this Hon’ble Tribunal may deem fit and proper in the 

facts and circumstances of the present case, in the interest of justice and protection 

of the environment 

PRAYER 

In light of the above, the Applicant most respectfully prays that this Hon’ble 

Tribunal may be pleased to: 

a) Direct immediate suspension of all licences/permissions issued to Savitri Jindal 

Airport for operation of flights until completion of inquiry; 

 

b) Direct cancellation of the DGCA licence of the Savitri Jindal Airport after due 

inquiry; 

 

c) Direct Respondents to initiate legal action against JSPL and its Directors under 
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the Forest (Conservation) Act, 1980; Orissa Forest Act, 1972; Odisha Prevention 

of Land Encroachment Act, 1972; and other applicable laws; 

 

d) Direct restoration and afforestation of the encroached forest land at the cost of 

JSPL; 

 

e) Pass such other orders as this Hon’ble Tribunal may deem fit in the interest of 

justice and environment. 
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BEFORE THE HON‘BLE NATIONAL GREEN TRIBUNAL
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RS-Tilt A
EHERA

-2002

Undcr:

ISHA

VERSUS

DISIIA & ORR. ...RI€SPONI)EN'|iS

mmn ».$
AFFIDAVIT mu H 1L- duflusi may

aik S/0 Purusottam Patnaik aged about 45 years, At,’ Po- (wth Lane.

_Q 1. Dist.- Angul. Odisha -759112 do hereby solemnly affirm and stale as

. ‘hat I am the Applicant in the present case and Deponent in the present
I

‘ °'%,iAR¢l‘t‘id;1\,'it. hence, I am competent to swear this Afiidavit.

AIGUL
2. That I have read over the contents ofthe accompanying Application and the

same is true and,c0rrect and is drafted on my instruction.
$1J?A/fl 6Q!/11 <11‘/(

DEPONENT
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VERIFICATION

Verified on this 1 I .(')8..?.U25.. that the contents ofthe above Afl‘ida\'it

0 T Ne e and correct. and nothing material has been concealed therefrom.
‘L
\Q no ‘-11;‘-|_ rt oi‘ it is false.
*

R.K. BEHERA
Regd. No.-
ON 09-2002

ANGUL

i“i@'ENT 0*
i"""“ ENTIFIED BY

///s>"°°* O0/SHA

/

NOTARY -
ANGUL

PLACE: BHUBANESWAR
DATE- I l.O8.Z025

ssh“ I
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ADVOCATE

SUNIL J. MATHEWS

Shanti Kunj. Link Road
C ' ‘k 7'?30(lluttat. - -
(M) 9311567212

Email: g111at_l1c\\js ;(!___‘~_‘>lI1L-tii.L‘tti1]

Affldlvtt m_.£§.§"‘l§_ ..../.i. iif.’ 35
and mn....LI..i ...cIay 01../iIi!.J.t2§:ii.2o :15
The above named deponent having been
Identified by sn..A.;..‘D.€E..-Y. ........ .......

....................."Advocate, Angul
eolemnqkaflirmed before ml this
the...l.i. ................... ..day of.. .Q:?.E’.€'i
.... “QRQ§.........at...............A.MJP.M. in
the court premises that the contents
of this affidavit true to the best of
hislher knowledge.

Q2/t~:i_%”’¥”
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Status as on Date: 11 June, 2025  
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Fwd: Request for enquiry regarding mass illicit felling and transportation of Sal & other
miscellaneous trees by JSPL, Angul during construction of Savitri Jindal Airport in
Niranjanpur & Badamahitala village area under Paranga & Natada GP respectively

2 emails

Surabhi Rai < surabhi.rai76@gov.in >
Tue, 03 Jun 2025 1:31:11 PM +0530

To "SANJAY KUMAR CHAUHAN"<sanjay.ifs12@mp.gov.in>,"FPD"<fpd-
moefcc@gov.in>,"FPD"<fpd-moefcc@nic.in>

============ Forwarded message ============
From: A K Mohanty <adgfc-mef@nic.in>
To: "R Raghu Prasad"<raghu.prasad@gov.in>, "Surabhi Rai"<surabhi.rai76@gov.in>
Cc: "FPD"<fpd-moefcc@gov.in>
Date: Tue, 03 Jun 2025 12:04:52 +0530
Subject: Fwd: Request for enquiry regarding mass illicit felling and transportation of Sal &
other miscellaneous trees by JSPL, Angul during construction of Savitri Jindal Airport in
Niranjanpur & Badamahitala village area under Paranga & Natada GP respectively
============ Forwarded message ============

============ Forwarded message ============
From: Sushil Kumar Awasthi <dgfindia@nic.in>
To: "A K Mohanty"<adgfc-mef@nic.in>
Date: Tue, 03 Jun 2025 12:04:12 +0530
Subject: Fwd: Request for enquiry regarding mass illicit felling
and transportation of Sal & other miscellaneous trees by JSPL,
Angul during construction of Savitri Jindal Airport in Niranjanpur
& Badamahitala village area under Paranga & Natada GP
respectively
============ Forwarded message ============

Fwd: Request for enquiry regarding mass illicit felling and transportatio... https://mail.mgovcloud.in/zm/?fromService=wp&wpVersion=7bb957c...
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============ Forwarded message ============
From: Mr Tanmay Kumar <secy-moef@nic.in>
To: "Sushil Kumar Awasthi"<dgfindia@nic.in>
Date: Tue, 03 Jun 2025 09:38:15 +0530
Subject: Fwd: Request for enquiry regarding mass illicit felling and transportation of Sal &
other miscellaneous trees by JSPL, Angul during construction of Savitri Jindal Airport in
Niranjanpur & Badamahitala village area under Paranga & Natada GP respectively
============ Forwarded message ============

============ Forwarded message ============
From: Satam Patnaik <satam.patnaik@gmail.com>
To: <dfoangul@gmail.com>
Cc: <rccf.angul@odisha.gov.in>, <nodal.pccfodisha@gmail.com>,
<nodal.pccfhoff@odisha.gov.in>, <roez.bsr-mef@nic.in>, <Dm-angul@nic.in>,
<Spang.odpol@nic.in>, <csori@ori.nic.in>, <Csodi@nic.in>, <fesec.or@nic.in>, "National
Green Tribunal"<nationalgreentribunalvc@gmail.com>, <Rdcsbp@nic.in>, <tah.chhendi-
od@nic.in>, <secy-moef@nic.in>, <IIC.indstps@odishapolice.gov.in>
Date: Tue, 03 Jun 2025 08:23:29 +0530
Subject: Request for enquiry regarding mass illicit felling and transportation of Sal & other
miscellaneous trees by JSPL, Angul during construction of Savitri Jindal Airport in
Niranjanpur & Badamahitala village area under Paranga & Natada GP respectively
============ Forwarded message ============

 Date: 03-06-2025

To
The DFO
Angul Division,
Angul

Subject: Request for enquiry regarding mass illicit felling and transportation of Sal & other
miscellaneous trees by JSPL, Angul during construction of Savitri Jindal Airport in
Niranjanpur & Badamahitala village area under Paranga & Natada GP respectively.

References:
1- Forest(Conservation) Act, 1980.
2- Section 27 of the Orissa Forest Act, 1972, read with Government of Odisha,
Forest,Fisheries & Animal Husbandry Department Notification No. 6282525629 dated
07.06.1983, which prohibits unauthorised removal or damage to forest produce from
protected forest areas and certain categories of Revenue land with tree cover.
3- Odisha Timber and Other Forest Produce Transit Rules, 1980 - No permit /property mack
/ ownership status has been obtained or produced for the felling.removal, or transportation
of the felled timber, which is mandatory under Rule 4, 12 and 14 of the said Rules.
4- Google Earth Imagery from year 2007 to 2022.

Dear Sir,
With reference to captioned subject & further based on our primary report collected from
local villagers, pleas find details regarding the matter for your kind information & necessary
action.

Details of Savitri Jindal Airport:
Savitri Jindal Airport is a private airport owned by Jindal Steel and Power under DGCA

Fwd: Request for enquiry regarding mass illicit felling and transportatio... https://mail.mgovcloud.in/zm/?fromService=wp&wpVersion=7bb957c...
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license and located at Angul in the Angul district of Odisha, India. The airport is named after
the Jindal group businesswoman and the richest woman in India, Savitri Jindal. The nearest
airfield is Phulbani Airstrip in Phulbani, Odisha.
Length of Runway: 5840 ft / 1780 m
Address: Niranjanpur, Badamahitala, Angul-759130.
PS: Nisha
Airport Project Work 1st Phase: Started in 2008
Airport Expansion Project Work 2nd Phase: 2018-2021.

Details About The Matter: The area was densely covered with “Sal & Other Miscellaneous
Trees” since more than 100 years as natural  forest area (Source of information: From local
villagers & Goggle Earth Imagery). As per our primary information we’ve found that JSPL,
Angul had cut down more than 100 acres of Forest covered with Sal & Other Miscellaneous
Tress without any approval from competent authorities and have intensionally violated The
Forest(Conservation) Act, 1980 along with other Forest Act & Rules.

Moreover, from preliminary inquiry from various quarters from our sources, it is ascertained
that, JSPL is directly  involved in such offence matter. Furthermore, comparative analysis of
Google Earth imagery shows clear evidence of large scale deforestation and clearing of tree
covering more than 100 acres, confirming the illegality(images enclosed).

Violations:
1. Mass felling of Sal & Other Miscellaneous trees during construction of Savitri Jindal
Airport in Niranjanpur & Badamahitala village area under Paranga & Natada Gram Panchayat
respectively.
2. Unauthorized removal and transportation of forest produce without a valid transit permit,
in violation of the Odisha Timber and Other Forest Produce Transit Rules,1980.

Based on above grounds, facts & observations, we urge your good self to initiate necessary
action as per Act & Rules.

Further delay from office of your good self in the process to take appropriate action will
give/allow time to lessee(the mining company) to cover up/suppress the intentional
violations.

PRAYER
1- Requesting for an enquiry by your good self regarding the above mentioned  violations.

2- Request to initiate legal action against Owner of JSPL(as he is owning this airport) as per
Law of The Land.

Looking forward for faster & positive response  to protect national interest & to act as per
Law of The Land. Also, request to share outcome of the enquiry/investigation on high
priority to keep it transparent.

Thanking you

Satam Patnaik
C/o: Shri Bala Krushna Pattanaik Trust
6th Lane, Amalapada,
Angul
Odisha
M: 8527070196
Email: satam.patnaik@gmail.com

Encl: 
• Copy of Petition duly signed attached.

Fwd: Request for enquiry regarding mass illicit felling and transportatio... https://mail.mgovcloud.in/zm/?fromService=wp&wpVersion=7bb957c...
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Copy To:
1- The RCCF, Angul Circle, Angul.
2- The PCCF (Forest Diversion & Nodal Officer, FA Act), Odisha, Bhubaneswar.
3- The Director, Environment-cum-Special Secretary, F, E & CC Dept., Govt. of Odisha.
4- The Deputy Inspector General of Forest(C)
MoEF&CC, Eastern Regional Office,
Bhubaneswar
5- The Deputy Director General of Forest(C) MoEF&CC, Eastern Regional Office,
Bhubaneswar.
6- The Add. Director & Member Secretary (Industry-1)
MoEF&CC, Indira Paryavaran Bhawan, New Delhi
7- The Secretary, MoEF&CC, Govt of India, Indira Paryavaran Bhawan,
New Delhi.
8- The Cheif Secretary, Govt of Odisha, Bhubaneswar.
9- The RDC(ND), Sambalpur, Odisha.
10- The DM & Collector, Angul.
11- The ADM(Revenue), Angul.
12- The Sub-Collector, Angul.
13- The Tehsildar, Chendipada, Angul.
14- The LAO(General), Angul.
15- The SP, Angul.
16- The SDPO, Angul.
17- The IIC, Industrial Police Station,
 Nisha, Angul.
18- The DGCA, Ministry of Civil Aviation, Govt of India.

Director General of Forests & Special Secretary
Ministry of Environment, Forests and Climate Change
Government of India

1 Attachment(s)

DFO-SAVITRI AIRPORT.pdf
716.3 KB

A K Mohanty < adgfc-mef@nic.in >
Tue, 03 Jun 2025 12:04:56 PM +0530
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To "R Raghu Prasad"<raghu.prasad@gov.in>,"Surabhi Rai"<surabhi.rai76@gov.in>
Cc "FPD"<fpd-moefcc@gov.in>

============ Forwarded message ============
From: Sushil Kumar Awasthi <dgfindia@nic.in>
To: "A K Mohanty"<adgfc-mef@nic.in>
Date: Tue, 03 Jun 2025 12:04:12 +0530
Subject: Fwd: Request for enquiry regarding mass illicit felling
and transportation of Sal & other miscellaneous trees by JSPL,
Angul during construction of Savitri Jindal Airport in Niranjanpur
& Badamahitala village area under Paranga & Natada GP
respectively
============ Forwarded message ============

============ Forwarded message ============
From: Mr Tanmay Kumar <secy-moef@nic.in>
To: "Sushil Kumar Awasthi"<dgfindia@nic.in>
Date: Tue, 03 Jun 2025 09:38:15 +0530
Subject: Fwd: Request for enquiry regarding mass illicit felling and transportation of Sal &
other miscellaneous trees by JSPL, Angul during construction of Savitri Jindal Airport in
Niranjanpur & Badamahitala village area under Paranga & Natada GP respectively
============ Forwarded message ============

============ Forwarded message ============
From: Satam Patnaik <satam.patnaik@gmail.com>
To: <dfoangul@gmail.com>
Cc: <rccf.angul@odisha.gov.in>, <nodal.pccfodisha@gmail.com>,
<nodal.pccfhoff@odisha.gov.in>, <roez.bsr-mef@nic.in>, <Dm-angul@nic.in>,
<Spang.odpol@nic.in>, <csori@ori.nic.in>, <Csodi@nic.in>, <fesec.or@nic.in>, "National
Green Tribunal"<nationalgreentribunalvc@gmail.com>, <Rdcsbp@nic.in>, <tah.chhendi-
od@nic.in>, <secy-moef@nic.in>, <IIC.indstps@odishapolice.gov.in>
Date: Tue, 03 Jun 2025 08:23:29 +0530
Subject: Request for enquiry regarding mass illicit felling and transportation of Sal & other
miscellaneous trees by JSPL, Angul during construction of Savitri Jindal Airport in
Niranjanpur & Badamahitala village area under Paranga & Natada GP respectively
============ Forwarded message ============

Fwd: Request for enquiry regarding mass illicit felling and transportatio... https://mail.mgovcloud.in/zm/?fromService=wp&wpVersion=7bb957c...
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 Date: 03-06-2025

To
The DFO
Angul Division,
Angul

Subject: Request for enquiry regarding mass illicit felling and transportation of Sal & other
miscellaneous trees by JSPL, Angul during construction of Savitri Jindal Airport in
Niranjanpur & Badamahitala village area under Paranga & Natada GP respectively.

References:
1- Forest(Conservation) Act, 1980.
2- Section 27 of the Orissa Forest Act, 1972, read with Government of Odisha,
Forest,Fisheries & Animal Husbandry Department Notification No. 6282525629 dated
07.06.1983, which prohibits unauthorised removal or damage to forest produce from
protected forest areas and certain categories of Revenue land with tree cover.
3- Odisha Timber and Other Forest Produce Transit Rules, 1980 - No permit /property mack
/ ownership status has been obtained or produced for the felling.removal, or transportation
of the felled timber, which is mandatory under Rule 4, 12 and 14 of the said Rules.
4- Google Earth Imagery from year 2007 to 2022.

Dear Sir,
With reference to captioned subject & further based on our primary report collected from
local villagers, pleas find details regarding the matter for your kind information & necessary
action.

Details of Savitri Jindal Airport:
Savitri Jindal Airport is a private airport owned by Jindal Steel and Power under DGCA
license and located at Angul in the Angul district of Odisha, India. The airport is named after
the Jindal group businesswoman and the richest woman in India, Savitri Jindal. The nearest
airfield is Phulbani Airstrip in Phulbani, Odisha.
Length of Runway: 5840 ft / 1780 m
Address: Niranjanpur, Badamahitala, Angul-759130.
PS: Nisha
Airport Project Work 1st Phase: Started in 2008
Airport Expansion Project Work 2nd Phase: 2018-2021.

Details About The Matter: The area was densely covered with “Sal & Other Miscellaneous
Trees” since more than 100 years as natural  forest area (Source of information: From local
villagers & Goggle Earth Imagery). As per our primary information we’ve found that JSPL,
Angul had cut down more than 100 acres of Forest covered with Sal & Other Miscellaneous
Tress without any approval from competent authorities and have intensionally violated The
Forest(Conservation) Act, 1980 along with other Forest Act & Rules.

Moreover, from preliminary inquiry from various quarters from our sources, it is ascertained
that, JSPL is directly  involved in such offence matter. Furthermore, comparative analysis of
Google Earth imagery shows clear evidence of large scale deforestation and clearing of tree
covering more than 100 acres, confirming the illegality(images enclosed).

Violations:
1. Mass felling of Sal & Other Miscellaneous trees during construction of Savitri Jindal
Airport in Niranjanpur & Badamahitala village area under Paranga & Natada Gram Panchayat
respectively.
2. Unauthorized removal and transportation of forest produce without a valid transit permit,
in violation of the Odisha Timber and Other Forest Produce Transit Rules,1980.

Based on above grounds, facts & observations, we urge your good self to initiate necessary
action as per Act & Rules.

Fwd: Request for enquiry regarding mass illicit felling and transportatio... https://mail.mgovcloud.in/zm/?fromService=wp&wpVersion=7bb957c...
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Further delay from office of your good self in the process to take appropriate action will
give/allow time to lessee(the mining company) to cover up/suppress the intentional
violations.

PRAYER
1- Requesting for an enquiry by your good self regarding the above mentioned  violations.

2- Request to initiate legal action against Owner of JSPL(as he is owning this airport) as per
Law of The Land.

Looking forward for faster & positive response  to protect national interest & to act as per
Law of The Land. Also, request to share outcome of the enquiry/investigation on high
priority to keep it transparent.

Thanking you

Satam Patnaik
C/o: Shri Bala Krushna Pattanaik Trust
6th Lane, Amalapada,
Angul
Odisha
M: 8527070196
Email: satam.patnaik@gmail.com

Encl: 
• Copy of Petition duly signed attached.

Copy To:
1- The RCCF, Angul Circle, Angul.
2- The PCCF (Forest Diversion & Nodal Officer, FA Act), Odisha, Bhubaneswar.
3- The Director, Environment-cum-Special Secretary, F, E & CC Dept., Govt. of Odisha.
4- The Deputy Inspector General of Forest(C)
MoEF&CC, Eastern Regional Office,
Bhubaneswar
5- The Deputy Director General of Forest(C) MoEF&CC, Eastern Regional Office,
Bhubaneswar.
6- The Add. Director & Member Secretary (Industry-1)
MoEF&CC, Indira Paryavaran Bhawan, New Delhi
7- The Secretary, MoEF&CC, Govt of India, Indira Paryavaran Bhawan,
New Delhi.
8- The Cheif Secretary, Govt of Odisha, Bhubaneswar.
9- The RDC(ND), Sambalpur, Odisha.
10- The DM & Collector, Angul.
11- The ADM(Revenue), Angul.
12- The Sub-Collector, Angul.
13- The Tehsildar, Chendipada, Angul.
14- The LAO(General), Angul.
15- The SP, Angul.
16- The SDPO, Angul.
17- The IIC, Industrial Police Station,
 Nisha, Angul.
18- The DGCA, Ministry of Civil Aviation, Govt of India.

Fwd: Request for enquiry regarding mass illicit felling and transportatio... https://mail.mgovcloud.in/zm/?fromService=wp&wpVersion=7bb957c...

7 of 8 03/06/2025, 14:52

29



Director General of Forests & Special Secretary
Ministry of Environment, Forests and Climate Change
Government of India

1 Attachment(s)

DFO-SAVITRI AIRPORT.pdf
716.3 KB
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Date: 03-06-2025 
To 
The DFO 
Angul Division, 
Angul 
 
Subject: Request for enquiry regarding mass illicit felling and transportation of Sal & other

miscellaneous trees by JSPL, Angul during construction of Savitri Jindal Airport in
Niranjanpur & Badamahitala village area under Paranga & Natada GP respectively.

 
References: 
1- Forest(Conservation) Act, 1980. 
2- Section 27 of the Orissa Forest Act, 1972, read with Government of Odisha,

Forest,Fisheries & Animal Husbandry Department Notification No. 6282525629 dated
07.06.1983, which prohibits unauthorised removal or damage to forest produce from 

1. protected forest areas and certain categories of Revenue land with tree cover. 
3- Odisha Timber and Other Forest Produce Transit Rules, 1980 - No permit /property mack

/ ownership status has been obtained or produced for the felling.removal, or
transportation of the felled timber, which is mandatory under Rule 4, 12 and 14 of the
said Rules. 

4- Google Earth Imagery from year 2007 to 2022. 
 
Dear Sir, 
 
With reference to captioned subject & further based on our primary report collected from local
villagers, pleas find details regarding the matter for your kind information & necessary action. 
 
 
Details of Savitri Jindal Airport: 
Savitri Jindal Airport is a private airport owned by Jindal Steel and Power under DGCA license
and located at Angul in theAngul district of Odisha, India. The airport is named after the Jindal
group businesswoman and the richest woman in India, Savitri Jindal. The nearest airfield is
Phulbani Airstrip in Phulbani, Odisha. 
Length of Runway: 5840 ft / 1780 m 
Address: Niranjanpur, Badamahitala, Angul-759130. 
PS: Nisha 
Airport Project Work 1st Phase: Started in 2008 
Airport Expansion Project Work 2nd Phase: 2018-2021. 
 
Details About The Matter: The area was densely covered with “Sal & Other Miscellaneous
Trees” since more than 100 years as natural forest area (Source of information: From local
villagers & Goggle Earth Imagery). As per our primary information we’ve found that JSPL,
Angul had cut down more than 100 acres of Forest covered with Sal & Other Miscellaneous
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Tress without any approval from competent authorities and have intensionally violated The
Forest(Conservation) Act, 1980 along with other Forest Act & Rules. 
 
Moreover, from preliminary inquiry from various quarters from our sources, it is ascertained
that, JSPL is directly involved in such offence matter. Furthermore, comparative analysis of 
Google Earth imagery shows clear evidence of large-scale deforestation and clearing of tree
covering more than 100 acres, confirming the illegality (images enclosed). 
 
Violations: 
1. Mass felling of Sal & Other Miscellaneous trees during construction of Savitri Jindal
Airport in Niranjanpur & Badamahitala village area under Paranga & Natada Gram
Panchayat respectively. 

2. Unauthorized removal and transportation of forest produce without a valid transit permit,
in violation of the Odisha Timber and Other Forest Produce Transit Rules,1980. 

 
Based on above grounds, facts & observations, we urge your good self to initiate necessary
action as per Act & Rules. 
 
Further delay from office of your good self in the process to take appropriate action will
give/allow time to lessee(the mining company) to cover up/suppress the intentional
violations. 
 

PRAYER 
 

1. Requesting for an enquiry by your good self-regarding the above mentioned violations. 
 

2. Request to initiate legal action against Owner of JSPL(as he is owning this airport) as
per Law of The Land. 

 
Looking forward for faster & positive response to protect national interest & to act as per Law
of The Land. Also, request to share outcome of the enquiry/investigation on high priority to
keep it transparent. 
 
Thanking you 
 
 
Satam Patnaik 
C/o: Shri Bala Krushna Pattanaik Trust 
6th Lane, Amalapada, 
Angul, Odisha 
M: 8527070196 
Email: satam.patnaik@gmail.com 
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Encl:  

• Google Earth imagery of year 2006, 2007, 2008, 2009, 2015, 2018, 2020, 2022 of
Savitri Jindal Airport. 

 
Copy To: 

1- The RCCF, Angul Circle, Angul. 

2- The PCCF (Forest Diversion & Nodal Officer, FAAct), Odisha, Bhubaneswar. 

3- The Director, Environment-cum-Special Secretary, F, E & CC Dept., Govt. of

Odisha. 

4- The Deputy Inspector General of Forest(C) 

MoEF&CC, Eastern Regional Office, 

Bhubaneswar 

5- The Deputy Director General of Forest(C) MoEF&CC, Eastern Regional Office,

Bhubaneswar. 

6- The Add. Director & Member Secretary (Industry-1) 

MoEF&CC, Indira Paryavaran Bhawan, New Delhi 

7- The Joint Secretary, MoEF&CC, Govt of India, 

Indira Paryavaran Bhawan, New Delhi 

8- The Chief Secretary, Govt of Odisha, Bhubaneswar. 

9- The RDC(ND), Sambalpur, Odisha. 

10- The DM & Collector, Angul. 

11- The ADM(Revenue), Angul. 

12- The Sub-Collector, Angul. 

13- The Tehsildar, Chendipada, Angul. 

14- The LAO(General), Angul. 

15- The SP, Angul. 

16- The SDPO, Angul. 

17- The IIC, Industrial Police Station, 

Nisha, Angul. 

18- The DGCA, Ministry of Civil Aviation, Govt of India. 

  

33



  

34



 

35



GOVERNMENT OF ODISHA
FOREST, ENVIRONMENT & CLIMATE CHANGE DEPARTMENT

1 6 JUN ?m5Date

From

Shri Krutibas Parida,
Deputy Secretary to Government

To

The Addl. Secretary to Government,

The PCCF & HoFF, Odisha.

Sub: Request for enquiry regarding mass illicit felling and transportation of Sal & other
miscellaneous trees by JSPL, Angul during construction of Savitri Jindal Airport in
Niranjanpur & Badamahitala village area under Paranga & Natada GP respectively.

Sir,

ln inviting a reference to the subject cited above, lam directed to enclose herewith
a copy of the petition dtd.03.06.2025 of Shri Satam patnaik, C/o: Shri Bala Krushna
Pattanark Trust, 6th land, Amalapada, Angul, Odisha received from the O/o the Chief
Secrelary, Odisha vide Dy. No. 032946 dtd 06.06.2025, the contents of which are self-
explanatory and request you to kindly inquire into the matter and take appropriate action
under intimation to this Department as well as to the petitioner.

Yours faithfully,

Ylft6*-
Deputy Secretary tb Government

16 JUt{ 206

Copy along with enclosure forwarded to the RCCF, Angul Circle/ DFO, Angul
Forest Division/ Collector, Angul for information and necessary action.

o"putys."*t{lffiffil#{un
Memo No. f t, q 6q /FE&cc Date 1 6 JUN ?ff75

Copy forwarded to the OSD to Chief Secretary, Odisha for kind information and
necessary action with reference to the Dy. No. 032946 dtd 06.06.2025.

o u p, ty s 
" "r"ffi6K"4., u n t

P.T 0. +

BY POST/ E-MAIL

No. FE-D rV-pG-0006-2022-:Lghlla_/F E&CC,

Ir/emo No. .Iqq6 3 lreacc. Date

ANNEXURE-VANNEXURE -  536



Date 15JUN2m5
Copy forwarded to Shri Satam Patnaik, C/o: Shri Bala Krushna Pattanaik Trust, 6th

land, Amalapada, Angul, Odisha, M:8527070196, (e-mail: satam.oatnaik@gmail.com) for
information & necessary action.

o.purys.*fulF&{^ .nt

lfrihE

vemo ruo. 19 96 9/FE&cc,

37



mass illicit felling and transportation of Sal & other miscellaneous
nstruction of Savitri Jindal Airport in Niranjanpur & Badamahitala

2{

Tue, Jun 03,2025 08:24 AM

:?1 attachment

OFFICE OF CHIEF SECREIARY
OSV'I S DIARY NUTUEER

DATE

Email lr lt0 L6t3k5, 12:15 Pl\t

' Email
1 2-azt: shri Manoj Ahuja

illicit felling and transportation of Sal & other miscellaneous trees by JSPL, Angul
Airport in tiiranjanpur & Badamahitala village area under Paranga & Natada GPRequest for enquiry regarding mass

during constru Jindal
respecti SECRE rAi Y

mail.com>
s

a GP respectively

-gov.in>, nodal pccfodisha <nodal.pccfodisha@gmail.com>, nodal
sha.gov.in>, IRO Bhubaneswar <roez.bsr-mef@nic.in>, Collector an

nic.in>, SP Anqul <Spang.odpol@nic.in>, Shri l'lanoi Ahuja
hief Secretary Odisha <Csodi@nic.in>, Secretary-Env & Forest Odisha

d

<c50ri
<fesec.or@nic.in>, nationalgreentribunalvc@gmail.com, RDcSambalpur orlssa <Rdcsbp@nic in>,
Tahsildar Chhendipada <tah.chhendi-od@nic.in>, Shri R P Gupta <secy-moef@nic'in>, IIC
Industrial Ps <lIC.indstps@odishapolice.gov.in>

A(S, C EOrt
Date:03-06-2025 A6 'lu)

n>, c
E3l z.lo 2y

lduring

c(
To
The DFO
Angul Division,
Angul

Subject: Request for enquiry regarding mass illicit felling and transportation of Sal &
construction of savitri lindal Airport in Niranjanpur & Badamahitala village area under

$+"n*;',fi'i's
other lniscellaneous trees by JsPL, Anqu
Paran[a & Natada GP respectively.

$

Dear Sir,
With reference to captioned subject & further based on our primary report collected from local villaqers, pleas find details regarding the
rnatter For your kind information & necessary action.

Details of Savitri Jindal Airport:
Savitri Jindal Airport is a private airport owned by lindal Steel and Power under DGCA license and located at Angul in the Angul distlid
of Odisha, India. The airport is named after the lindal group businesswoman and the rlchest woman in India, Savitri lindal. The nearest
airfjeld is Phulbani Airstrip in Phulbani, odisha.
Length of Runway: 5840 ft / 1780 m
Address: Niranjanpur, Badamahitala, AnguF759130.
PS: Nisha
Airport Project Work 1st Phase: Started in 2008
Airport Expansion Proiect work 2nd Phase: 2018-2021.

Details About The Matter: The area was densely covered with "Sal & Other Miscellaneous Trees" since more than 100 years as
natural forest area (Source of information: From localvillagers & Goggle Earth Imagery), As per our primary information we've found
that JSPL, Angul had cut down more than 1OO acres of Forest covered with Sal & Other Miscellaneous Tress without any approval from
competent authorities and have intensionally violated The Forest(Conservauon) Act, 1980 along with other Forest Act & Rules.

eover, from preliminary inquiry from various quarters from our sources, it is ascertained that, ISPL is directly involved in such
ffence matter Furthermore, comparative analysis of

le Eafth imagery shows clear evidence of large scale deforestation and clearing of tree covering more than 100 acres, conflrming
legality(images enclosed).

Violations:
- .1. lvlass felltnq of Sal & Other I\4iscellaneous trees during construction of Savitri lindal Airport in Niranjanpur & Badamahitala village area
"lurroer Paranga & Natada GIam Pancnayat respectively.

2. Unauthorized removal and transportation of forest produce without a valid transit permit, in violation of the Odisha Timber and Other
Forest Produce Transit Rules,1980

4\

Based on above grounds, facts & observations, we urge your good self to initiate necessary action as per Act & Rules, a)
'1f "n l^'- Q'a' Y\^/ '

hrtps://email.9ov.in/h/printmessage?id=653569&tz=Asia/Kolkala&xim=1 '/ '

: satam patnaik <satam.Pa

: dfoanqul@gmail

rTsS
vrllaqe area

m

su

ard: Request
unn9

Paranga

angul <

1Y

o ) qlq (

o 6

1t2

tu, ,l

References:
1- Forest(Conservation) Act, 1980.
2- Section 27 of the Orissa Forest Act, 1972, read with Government of Odisha, Forest,Fisheries & Animal Husbandry Department
Notification No. 6282525629 dated 07.06.1983, which prohibits unauthorised removal or damage to forest produce from
prote.ted forcst areas and ce,tain categories of Revenue land with tree cover.
3- Odisha Timber and Other Forest Produce Transit Rules, 1980 - No permit /property mack / ownership status has been obtained or
produced for the felling.removal, or tmnsportation of the felled timber, which is mandatory under Rule 4, 12 and 14 of the said Rules'
4- Google Earth lmag ery from year 2007 to 2022.
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61325, 12:15 Plr'l Email

Further delay from office of your good self in the process to take appropriate action will give/allow time to lessee(the mining company) '
to cover up/suppress the intentional violations.

PRAYER
1- Requesting for an enquiry by your good self regarding the above mentioned violations.

2- Request to initiate legal action against Owner of ISPL(as he is owning this airport) as per Law of The Land.

Looking forward for faster & positive response to protect national interest & to act as per Law ofThe Land. Also, request to share
outcome of the enquiry/investigation on high priority to keep it transparent.

Thanking you

Satam Patnaik
C/o: Shri Bala Krushna Pattanaik Trust
6th Lane, Amalapada,
Angul
Odisha
1..1: 8527070196
Email: satam.patnaik@qmail.com

Encl:
. Copy of Petition duly signed attached.

Copy To:
1- The RCC' Anqul Circle, Angul.
2- The PCCF (Forest Diversion & Nodal officer, FA Act), Odisha, Bhubaneswar.
3- The Director, Environment-cum-special Secretary E, E & CC Dept., GoVt. of odisha.
4- The Deputy Inspector General of Forest(C)
l4oEF&CC, Eastern Regional office,
Bhubaneswar
5- The Deputy Director General of Forest(C) l4oEF&CC, Eastern Regional Office, Bhubaneswar.
6- The Add. Director & Member Secretary (lndustry-1)
IYoEF&CC, Indira Paryavaran Bhawan, New Delhi
7- The Secretary I\4oEF&CC, Go!,t of India, Indira Paryavaran Bhawan,
New Delhi.
B- The Cheif Secretary, Govt of Odisha, Bhubaneswar.
9- Ihe RDC(ND), Sambalpur, Odisha.
10- The DM & Collector, Angul.
11- The ADM(Revenue), Angul.
12- The Sub-Collector, Angul.
13- The Tehsildar, Chendipada, Angul.
14- The LAO(General), Angul.
15- The SP, Angul.
16- The SDPO, Angul.
17- The IIC, Industrial Police Station,
Nisha, Angul.

18- The DGCA, Ministry of Civil Aviation, Go\t of India.

- DFO-SAVITRI AIRPORT.pdf
716 KB

https J/email.gov.in/h/printmessage?id=653569&tz=Asia/Kolkala&xim=1 2t2
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To
The DFO
Angul Division,
Angul

Subject: Request for enquiry regarding mass illicit felling and transpofiation of Sal & other
miscellaneous trees by JSPL, Angul during construction of Savitri Jindal Airport in
Niranjanpur & Badamahitala village area under Paranga & Natada GP respectively.

Rcferences:
I- Forest(Conservation)Act, I980.
2- Sectior1 27 of tlie Orissa Forest Act, 7972, read with Govemtnent of Odisha,

Forcst,Fisheries & Animal Husbandry Dcpartment Notification No. 6282525629 dated
07.06.1983, which prohrbits unauthorised removal or damage to forest produce from

l, protected tblest areas and ceftain categories ofRevenue land with tree cover.
i- Odisha Timber and Othcr Forcst Produce Transit Rulcs, 1980 - No permit /propcrty mack

/ ownership status has been obtained or produced for the felling.removal, or
ttansportation of the felled timber, which is mandatory undcr Rule 4, l2 and l4 of the
said Rules.

4- Google Earth Imagery {rornyear 2007 to 2022.

Dear Sir.

Witlr reference to captioned subject & further based on our primary report collected from local
villagers, pleas find details regarding the matter for your kind infotmation & necessary action.

Details of Savitri Jindal Airport:
Savitri JindalAiryort is a private airport owned by Jindal Steel and Power under DGCA Iicense
and located at Angul in the Angul district ofOdisha, India. The airport is named after the Jindal
group businesswoman and the richcst woman in india, Savitri Jindal. Thc nearcst airfield is
Phulbani Airstrip in Phulbani. Odisha.
Length of Runway: 5840 ft / 1780 m
Address: Niranjanpur. tsadarnaliitala. Angul-759130.
PS: Nisha
Air-port Project Work lst Phasc: Staned in 2008
Airport Expansiol Project Work 2nd Phase: 201 8-202 1 .

Details About The Matter: The arca was densely covered with "Sal & Other Miscellaneous
Trees" since more than 100 years as natural forest area (Source ol information: Froni local
villagcls & Goggle Earth Imagery). As per our primary information we've found that JSPL,
Angul had cut down more than 100 acres of Forest covered with Sal & Other Miscellaneous

Date: 03-06-2025
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Tress without any approval from competent authorities and have intensionally violated The
Forest(Conservation) Act, 1980 along with other ForestAct & Rules.

Moreover, from preliminary inquiry from various quafters from our sourccs, it is ascertaincd
that, JSPL is directly involved in such offence matter. Furlhemlore, comparative analysis of
Coogle Eath imagery shows clear evidence of large-scale deforestation and clearing of tree

covering more than 100 acres, confirming the iltegality (images enclosed).

Violations:
l. Mass felling of Sal & Other Miscellaneous trees durirg construction of Savitri Jindal

Airport in Niranjanpur & Badamahitala village area under Paranga & Natada Cram
Panchayat respectively.

2. Unauthorized removal and transportation offorest produce without a valid transit permit,
in violation ofthe Odisha Timber and Other Forest Produce Transit Rules,1980.

Further delay from otltce ofyour good self in the process to take appropriate action will
give/allow time to lessee(the mining company) to cover up/suppress the ir.rtentional

violations.

PRAYER

Requesting for an enquiry by your good self-regarding the above n'lentioned violations

2. I(cquest to initiate legal action against Owner ofJSPL(as he is orvning this airyofi) as

per Law ofThe Land.

Looking forward for faster & positive response to protect national interest & to act as per Law
of The Land. Also, request to share outcome of the enquiry/investigation on high priority to
keep it transparent.

Thanking you

Itl
'!c.J1,,r f 'rrl na, l,

Satam Palntik
C/o: Slrri Bala Krushna Pattanaik Trust
6th Lane, Amalapada,
Angul, Odisl.ra
M: 8527070196
limail: satam.patr.raik@gmail.com

Based on above grounds, facts & observations, we urge your good selfto initiate necessary

action as per Act & Rules.
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Encl:
. Google Earth irnagery ofyear 2006, 2007, 2008, 2009. 201 5, 2018, 2020. 2022 of
Savitri .lindal Airport.

Copy To:

l-
2-

J-

4-

5-

6-

7-

8-

9-

l0-
1l-
12-

13-

t4-
15-

16-

t'7 -

i8-

The RCCF, Angul Circlc, Angul.

The PCCF (Forcst Diversion & Nodal Officer, FAAct), Odisha, Bhubanesrvar.

Thc Dircctor, Environment-cum-Special Secretary, F, E & CC Dcpt., Govt. of
Odisha.

The Deputy lnspector Gcncral of Forest(C)

MoEF&CC, Eastol Rcgional Office,

Bhubancsu,ar

The Deputy Dircctor Gcncral of Forest(C) MoEF&CC, Eastern Regional Ofl'ice,

Bhubirnesu,ar.

The Add. Director & Mernber Secretary (Industry- l )

MoEF&CC, lndira Paryavaran Bhawan, New Delhi

The .loint Secretary MoEF&CC, Govt of hidia,

Indira Paryavaran Bhawan, New Delhi

The Chief Secretary Govt of Odisha, Bhubaneswar.

The RDC(ND), Sambalpur, Odisha.

The DM & Collector, Angul.

The ADM(Revenue), Angul.
The Sub-Collector, Angul.

The Telisildar. Chendipada, Angul.
The LAO(General), Angul.

The SP. Angul.

The SDPO, Angul.

The IIC, Lrdustrial Police Slation,

Nisha, Angul.

The DGCA, Ministry of Civil Aviation, Covt of India.
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Grievance : Savitri Jindal Airport mass illicit felling of Sal trees by JSPL.  
Name of Petitioner: Satam Patnaik  
Department: Forest Environment & Climate Change Department.  
Grievance ID: DEPT20251221200  
Status: Registered on 03-06-2025 
 
 

ANNEXURE-VIANNEXURE - 6
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Bv E-mail: - satam.patnaik@gmail.com
OFFICE, OF THE, DIVTSIONAL FORE,ST OFFICER: ANGUL DIVISION: ANGUL

At/Po/P S/Dist-Angul PIN-7 5 9 122 Email I.D- gniaii.coin
Memo No. 6'7)2* IKI'I'2025/Dated fg' \"')cl;s

To
Sri Satam Patnaik
S/o Put'ttsottarn Patnaik
At- 6tl'Lane Amlapada, Angul.

Sub: - Transfer of-I{TI application dated 03.06.2025 of Sri Satam Patnaik.

Ilef: - Your Application Dt.07. \0.2024.

Sir,
With reference to your Rl'l application dated A3.06.2025, the desired

inlbrmation uncler section 6 (3) of the RTI Act, 2005 as submitted by the in-cirarge of DRP

Section is enclosed herewith lbr your information and necessary action'

Irncl: - As above. N\

Public\ Officer
Division\Cilo thc D.l;.O" AntLrl

I
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tion rt 6th
P.O- Ansul. Angul, ( ) Pin-7591 22 under

R.T.I. 00s orest
furnished as follows.

No diversion pr{rposal has been received for the construction of
Savitri Jinal Airport. This is for your information and necessary action.

Public Officer
O/o the Divisional Forest Office

g)a8ul Division
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Grievance : Badamahitala Revenue Forest Land(Chota Jungle) Encroachment by JSPL. 
Name of Petitioner: Satam Patnaik 
Department:  Chief Secretary (Tahsildar-Chhendipada) 
Grievance ID: CS20251206231/ CS20251206500 
Status: Registered on 22-05-2025 
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English Translation of RI Report Dated 03-06-2025 
 
 

REVENUE INSPECTOR'S OFFICE, PARANG 
Letter No. 159,     Date: 03/06/2025 

 
 
To 
Shriyukt Tehsildar, Chhendipada 
 
Subject: Regarding illegal encroachment of Plot No. 99 in Mouza-
Badamahitala by M/s. JSPL. 
 
Sir, 
 
In accordance with the above matter, ongoing to Plot No. 99 of Mouza-
Badamahitala and conducting an investigation in the land, it was found that the 
portion of the said plot shown as per the plan has been encroached upon by M/s. 
JSPL and an airport has been constructed. The people of the villages near the said 
plot are using it for grazing of cattle and cattle and are earning a living by 
collecting the leaves and firewood used from it.  Therefore, a ‘G’ memo was made 
in the name of M/s. JSPL, Nisha, Angul to release the land from the said 
encroachment and attached herewith. 
 
Therefore, I have informed this for your information and further action. 
 
 

Yours faithfully 
Revenue Inspector, 

 Paranga 
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By E-mail

OFFICE OF THE DIVISIONAL FOREST OFFICER: ANGUL DIVISION: ANGUL
At/Po/P SID i st-Angul PIN- 7 5 g | 22 Email I.D - dfo an gul@ gmail. com

Memo No. 6\6 IRTI-}}z5/Dated o\'o8'zo=s;

To

Sub

Ref: -

Sri Satam Patnaik
S/o Purusottam Patnaik
At- 6th Lane AmlaPada,
PO/Dist.- Angul,T 59 122.
E-mail : - satam.Pat ruik@gmail. com

Transfer of RTI application dated 18.07 .2O25of Sri satam Patnaik'

Your Application Dt.18.07 .2025.

Sir,
With reference to your RTI application dated t8.07.2025, the desired information

under section 6 (3) of the RTI Act, 2005 as submitted by the In-charge of DRP Section is

enclosed herewith for information and necessary action.

Encl: - As above.

;\Q/ott. D.F.O, Angul Division
Pubricr"rktM*.".

ANNEXURE-XANNEXURE - 10
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Most Ursent

To.

UFFICE OF'THE DIVISIONAL FORE,ST OFFICER: ANGUL DIVISION
.\TiPO/PSiDIST-Angul,PlN-7591221',11NO0(t164-2?',()322',E-mailicl-dlirangLriG-rgrilail'cottr

Lcuer ro. 6z-\\. lPu1t6' \E ' \ 2e 25

Sri Girish Kumar,
Airporl Director, Savitri Jindal Airpolt'
Jindal Steel and Power Limited' Argul'

Reques,t .for clariJication regardirtg teportecl felling and transportation of'sal and

ntiscellcmeous tr.ees cltu1nglhe constt'ttction of Sa'-itri Jindcil Airport'

This is to bring to your attention that certain reports have been received regarding the

fe*ing and transporlation of Sa1 and other miscelianeous trees during the construction ol

Savitri Jinclai Airporl. located rvitl-rin the jurisdiction of Paranga Beat of Nisha Section under

Sub

Angul Forest Range.

development.

on the flollo*'ing Points

A rvritten lepresentation has also been submitted by Sri Satam Patnaik' c/o Shri Bala

Krushna pattanaik .lrust. 6th Lane, Amalapacla, Angul, alleging that approximateiy 100 acres

of tree-covered land. including significant Sal tree covel' was cleared during the project

preli,ri,ar1, scrutinv ol a.,ailab1e records and fielci-level inputs suggests that certain activities

involving tree feliing and removal may have taken place without the necessaly

doclrnentation as req,ired under the fo[owir-rg legal provisions:

1. Section 27 ofthe Orissa Forest Act,l972,reac1 i.vith Government Notification No'

62825125629 dated 07.06.1983. which regulates the protection of tlee covel on

designated torest and celtain Revenue lands'

2. Oclisha Timber and Other Forest Produce Transit Rules' 1980' which require

permits, plopelty tl1atks, and prool of ownership for transportation of tbrest produce'

as sPecified in Rules 4.12' and 14'

A preliminary comparison of satellite imagery fiom 2006 to 2022 also indicates

changes in tire area's tlee covel, which appeal to sttpport the concerns raised (irnages

enciosed fbr re1'erer.ice). In this context yo, a.e requestecl to kindly provide your clarification

1 whether tree felling was undefiaken during the airport's construction in village

Niranjanpur under Paranga GA* Panchayat'

S^w'
I

s{u
Ofrcc of the I-' .I' O'

Angul (T1 D'" istoo
tr aNGUlldt \--
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I

2' Whether dlte process, including necessary permissions and transit permits,
fbllou,ed for any such activity.

You are hindly requested to subn-rit ,vour u,ritten response within 07 (seven) dal,s of
receipt of this ietter so that the inatter rnay be reviewed in an appropriate and fair-manner. ...

Enclosure:
. Conrparative satellite imagery' ft om 200 6-2022

Forest Officer'

Ir4emo No. (i dated \a-\->_saS-
Officer, Angui lor infbrmation ancl necessary action.Copy forwarded to the Range

He is directecl to serve the lettel to the pelson concerned and report conlpiiance to this officeu.ithin 7 da1.s

Forest OlficerI Angul Division

,p.Angul Dir.ision

I
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OFF'ICE

Sub: -

Ref: -

The Tahasildar,
Chhendipada.

oF THE DI'SI.NAL ToRtrST .FTICER, ANGUL DIVISI.N, ANGUL II.?.,e,
Letter No. 6ors__/Dated. lo,R- .:_qlr_-s- ta:at i,o

To

Jana Suna,i Regisiratio, No, DIrpT"2025r zzrz00,ated 04,06 ,2az5,regar,ing themass illicit fe[ing anc rransporration oisot.;J;h*;irlltlon.ouu trees by JSpL,Angul during the co,rtructio. of savitri Jind^i Aiffi,. """"'"
Jana sunani Regi,.tration No, DEpr2025l zzrz,'dated 04.06 .zoz5.

Sir,

with reference to Jana sunani Registration No. DEpr2025l22nao dated
A4.06.2025 regarding the captioned subject, this is to inform you that Jindal Steel and power
Limited has encroached upon Khata No. 01, Plot No. 101, village - Badamahitala, Kissam - chotta
Jungle, and Khata No. 01, Plot N,r. 99, Village - Badamahitala, Kissam - Chotta Jungle, during the
construction of Savitri Jindal Airport. These plots fall entirely under your jurisdiction.

In view of the a)ove, you are requested to take appropriate action in accordance
with the Revenue Law and intimi:te to the undersigned. A copy of the site inspection report of the
Assistant Conservator of Forests, Angul Division, along with the drone survey map and land
schedule details, is enclosed herewiih for your inforrnation and necessary action.

Yours faithftrlly

Forest Officer
lz\ngul Division

MemoNo. ¤<=z-=\-/Dated \o' \ >-o>-g,

copy forwarded to tlre Collector and District Magistrate, Angul for kind information

and necessary action.

Forest Olficer
lAngul Division

fu*:
6fli:'r- ' lhc D' F' O'

/ii-:'-'" 1i:Divisionri;.cUL.

I

l
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The Divisional Forest Officer,
Angul Division, Angul.

Jana s.unani Registrarion No. DEpr2025 lzzlzao ciated 04.06.202s,regarding the ma.,s illicit felling and transportation of sal ancl other
rniscellaneous treus by JSpL, Angul during the construction of savitri
Jindal Airport.
: - Submission of detailed sitc inspection report.

Sir,

As per your instructions vide Memo No. 4903 dated 09.A6.2A25

regarding the aforementioned subject, I proceeded to the area on 04.07.2025 along

with the drone survey team of,the DFO Office, Angul. It was observed that Jindal

Steel and Power Limited has ercroached upon Khata No. 01, Plot No. 101, Village

- Badamahitala, Kissam - Chotta Juugle, and Khata No. 01, Plot No. 99, Village -

Badamahitala, Kissam - Chotta Jungle. These plots fall entirely under the

jurisdiction of the Tahasildar, Chhendipada, Revenue Department. Further, it is

noted that during the site inspection, no trees were found to have been felled by the

user agency, i.e., Jindal Steel and Power Limited. A copy of the drone survey map

and land schedule details is enclosed herewith lor your kind information and

necessary action.

Encl: - As above.
Yours faithfullY

Sri Krushna Chandra Sahoo,
Asst. Conservator of Forests,

Angtrl Division

,h*n
Offi::e.l'lhe D. F. O

Ang;.,; (i') Division
h,}j" c u L;

.,&

Sub: -
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Schedule I Form No.39-A

ଖତୟିାନ

େମୗଜା : ବଡ଼ମହତିଳା ତହସିଲ : େଛଣି୍ଡପଦା
ଥାନା : ଅନୁେଗାଳ ତହସିଲ ନ��ର :
ଥାନା ନ��ର : 7 ଜ�ିା : ଅନୁେଗାଳ

ଜମିଦାରଙ୍କ ନାମ ଓ େଖୱାଟ ବା ଖତିୟାନର କ୍ରମିକ
ନ��ର

ଓଡ଼ିଶା ସରକାର ପ୍ରଥମ ଭାଗ େଖୱାଟ ନ��ର 1

1) ଖତିୟାନର କ୍ରମିକ ନ��ର 1

2) ପ୍ରଜାର ନାମ, ପିତାର ନାମ, ଜାତି ଓ ବାସ�ାନ ସରକାର
3) ସ୍ଵତ୍ଵ

4) େଦୟ :

ଜଳକର ଖଜଣା େସସ୍
ନି�ାର େସସ ୍ଓ ଅନ�ାନ�

େସସ ୍ଯଦି କିଛି ଥାଏ
େମାଟ 5) କ୍ରମବ��ନଶୀଳ ଖଜଣାର ବିବରଣି

6) ବିେଶଷ ଅନୁସଙ୍ଗ ଯଦି କିଛି ଥାଏ
ଲିଜ େକସ ନଂ 178,179,180,159, 174,176,177/04- 05 ହୁମ ୁଖାତା 56/121, 122, 123, 125, 126,
128, 129 କୁ ��ଟ 102/234 ରୁ ଜମି ଏ 0.28 ପ୍ରତ�କ ଖାତାକୁ ଏ 0.04 େଲଖାଏ ଁଗଲା ।

BLANK SPACE FOR STAMPING

ଅନି୍ତମ ପ୍ରକାଶନ ତାରିଖ -

ଖଜଣା ଧାଯ�� ତାରିଖ -
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ଖତିୟାନର କ୍ରମିକ ନଂ : 1 େମୗଜା : ବଡ଼ମହତିଳା ଜ�ିା : ଅନୁେଗାଳ
��ଟ ନ��ର ଓ ଚକର

ନାମ
କିସମ ଓ ��ଟର

ଖଜଣା
କିସମର ବି�ାରିତ ବିବରଣୀ ଓ େଚୗହଦି

ରକବା
ମନ୍ତବ�

ଏ. ଡି. େହ��ର
7 8 9 10 11 12

78 ପରୁାତନ ପତିତ 0 5400

63 ପରୁାତନ ପତିତ 0 5300

102/234 ପରୁାତନ ପତିତ 6 4000

102/236 ପରୁାତନ ପତିତ 1 4300

100/238 ନାଳ 0 1000 ନ�ରି େଯାର

100/239 ନାଳ 0 4000 ନ�ରି େଯାର

228 ନାଳ 2 0500 ଦେଳଇ ଧରା ନାଳ

19/241 ବଡ ଜଙ୍ଗଲ 0 2000

େବଆଇନ ଦଖଲ ବ୍ରଜ
ଗଡନାଏକ, ପିତା
ନହଆି ଗଡନାଏକ ଜାତି,
ଗଣ୍ଡ ସା- ସାନମହତିଳା
ସ୍ନ, 1942 ଠାରୁ ହାଲ
କିସମ ଶାରଦ, ତିନି

20/240 ବଡ ଜଙ୍ଗଲ 1 7100

ଏନେକ୍ରାଚେମଣ୍ଟ େକସ
ନ��ର, 566/69-70
ହୁକୁମ ମତୁାବକ,
ମନ୍ତବ� େନାଟ ଖାରଜ

25 ବଡ ଜଙ୍ଗଲ 0 3700

େବଆଇନ ଦଖଲ
ପାଇଛା, ଗଡ଼ନାଏକ ଓ
ପ�,ୁ ଗଡନାଏକ ରଘୁ
ଗଡନାଏକ, ପିତା
େଭାଳା ଗଡନାଏକ
ଜାତି, ଗଣ୍ଡ ସା-
ସାନମହତିଳା ସ୍ନ, 1947
ହାଲ କିସମ ତଇଳା
ଦୁଇ

26 ବଡ ଜଙ୍ଗଲ 1 7400

ଏନେକ୍ରାଚେମଣ୍ଟ େକସ
ନ��ର, 171/69-70
ହୁକୁମ ମତୁାବକ,
ମନ୍ତବ� େନାଟ ଖାରଜ

27 େଛାଟ ଜଙ୍ଗଲ 10 7300

71 େଛାଟ ଜଙ୍ଗଲ 47 7800

72 େଛାଟ ଜଙ୍ଗଲ 37 5600

101/235 େଛାଟ ଜଙ୍ଗଲ 9 0600

1 େଛାଟ ଜଙ୍ଗଲ 15 1400
ନଂ 141/1965
ନୟାବାଦି 56/54,
ଖାତାକୁ
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2 େଛାଟ ଜଙ୍ଗଲ 7 1100
ନଂ 141/1965
ନୟାବାଦୀ ଖାତା,
56/53 କୁ ଖାତା 56/54

73/280 େଛାଟ ଜଙ୍ଗଲ 4 7500

2/305 େଛାଟ ଜଙ୍ଗଲ 0 2000

40/328 େଛାଟ ଜଙ୍ଗଲ 0 7000

74/330 େଛାଟ ଜଙ୍ଗଲ 0 6600

65 େଛାଟ ଜଙ୍ଗଲ 32 3900

68 େଛାଟ ଜଙ୍ଗଲ 5 6300

70 େଛାଟ ଜଙ୍ଗଲ 37 8800
ନଂ 64-67/1967
ନୟାବାଦି, ହୁକୁମ
ମତୁାବକ

101 େଛାଟ ଜଙ୍ଗଲ 51 7500

ନଂ 141/1965
ନୟାବାଦି 56/52,
ଖାତାକୁ ଆମ�ୀ ଲିଜ
େକସ, ନ��ର 94/69
ହୁକୁମ ମତୁାବକ, ଖାତା
56/94 କୁ

109 େଛାଟ ଜଙ୍ଗଲ 36 7800

110 େଛାଟ ଜଙ୍ଗଲ 40 0000

111 େଛାଟ ଜଙ୍ଗଲ 40 0000

167 େଛାଟ ଜଙ୍ଗଲ 8 0100

171 େଛାଟ ଜଙ୍ଗଲ 23 2400

177 େଛାଟ ଜଙ୍ଗଲ 8 7200

182 େଛାଟ ଜଙ୍ଗଲ 1 2800

184 େଛାଟ ଜଙ୍ଗଲ 1 6200

222 େଛାଟ ଜଙ୍ଗଲ 22 3800

224 େଛାଟ ଜଙ୍ଗଲ 14 0000

83 େଛାଟ ଜଙ୍ଗଲ 3 3000

85 େଛାଟ ଜଙ୍ଗଲ 8 0400

99 େଛାଟ ଜଙ୍ଗଲ 21 9600
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37 େଛାଟ ଜଙ୍ଗଲ 0 4000

40 େଛାଟ ଜଙ୍ଗଲ 0 5000

43 େଛାଟ ଜଙ୍ଗଲ 9 3900

ନଂ 141/1965
ନୟାବାଦି 56/56,
ଖାତାକୁ ନଂ 123,
139/1968, ନୟାବାଦି
ହୁକୁମ ମତୁାବକ

52 େଛାଟ ଜଙ୍ଗଲ 1 4100
ନଂ 141/1965
ନୟାବାଦି 56/51,
ଖାତାକୁ

53 େଛାଟ ଜଙ୍ଗଲ 10 7100
ନଂ 141/1965
ନୟାବାଦି 56/51,
ଖାତାକୁ

57 େଛାଟ ଜଙ୍ଗଲ 3 6200

44 plots 532 1700

ରା��ୀୟ ସଚୂନା ବି�ାନ େକନ୍ଦ୍ର 17/05/2025 06:45:39 IP :157.41.227.174
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Schedule I Form No.39-A 

 

 

KHATIYAN 

Mauza : Badamahitala Tahasil : Chhendipada 

PS : Angul Tehsil No. : 

PS No: 7 Dist : Angul 

 

 

Name of the landlord and serial number 

of Khewat or Khatiyan No. 
Government of Odisha First Part  Khewat No. 1 

1) Serial Number of the Khatian 1 

2) Name of the person, father's name, caste 

and residence 

Government 

 

3) Status  Standing 

 

 

 

4) Payment: 

Water Tax Taxation Cess 
Cess if any 

Total 
Schedule of Taxation 

      

 

6) Special Attachments if any 

Lease Case No. 178, 179, 180, 159, 174, 176, 177/04-05 Humu Khata 56/121, 122, 123, 

125, 126, 128, 129 Land from Plot. 102/234 was transferred to khata A0.28 each at 

A0.04. 

BLANK SPACE FOR STAMPING 

 

Last Publication Date-  

Due date for Payment -  

 

English Translation of Page No. 75-78 
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Khatian Sl. No. 1 Mouza : Badamahitala Dist: Angul 

Plot number and 

wheel name 

Varieties and 

plot fees 

Varieties details and 

quartiles 

AREA Remarks 

A D Hectares 

7 8 9 1 0 11 12 

78 Old Fallen  0 5400  
 

63 Old Fallen  0 5300   

 

102/234 Old Fallen  6 4000   

102/236 Old Fallen  1 4300   

100/238 Nalla  0 1000  Nandir Nalla 

100/239 Nalla  0 4000  Nandir Nalla 

228 Nalla  2 0500  Dalei Dhara Nalla 

19/241 Big Forest  0 2000  Illegal occupied 

Braja Garnaik, S/O- 

Nahia Garnaik, 

Caste-Gond, At- 

Sanamahitala, Since 

1942 to Hal Kisama 

Sarata Three. 

20/240 Big Forest  1 7100  Encroachment Case 

No. 566/69-70, as 

per the order, 

comment note 

dismissed 

25 Big Forest  0 3700  Illegal occupied 

Paichha Garnaik & 

Panchu Garnaik, 

Raghu Garnaik S/o-

Bhola Garnaik, 

Caste: Gond, At- 

Sanamahitala Since 

1947 Hal Kisam 

Taila Two. 

26 Big Forest  1 7400  Encroachment Case 

No. 171/69-70, as 

per the order, 

comment note 

dismissed 

27 Small Forest  10 7300   

71 Small Forest  47 7800   

72 Small Forest  37 5600   

101/235 Small Forest  9 0600   

1 Small Forest  15 1400  No.141/1965 

Nayabadi 56/54 to 

the Khata 

 

  

80



2 Small Forest  7 1100  
No.141/1965 

Nayabadi 56/53 to 

the Khata 56/54 

73/280 Small Forest  4 7500  
 

2/305 Small Forest  0 2000  
 

40/328 Small Forest  0 7000  
 

74/330 Small Forest  0 6600  
 

65 Small Forest  32 3900  
 

68 Small Forest  5 6300  
 

70 Small Forest  37 8800  
No.64-67/967 

Nayabadi as per 

Order 

101 Small Forest  51 7500  
No.141/1965 

Nayabadi 56/52, 

Khata to Army 

Lease Case 

No.94/69 order, 

Khata to 56/94. 

109 Small Forest  36 7800  
 

110 Small Forest  40 0000  
 

111 Small Forest  40 0000  
 

167 Small Forest  8 0100  
 

171 Small Forest  23 2400  
 

177 Small Forest  8 7200  
 

182 Small Forest  1 2800  
 

184 Small Forest  1 6200  
 

222 Small Forest  22 3800  
 

224 Small Forest  14 000  
 

83 Small Forest  3 3000  
 

85 Small Forest  8 0400  
 

99 Small Forest  21 9600  
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37 Small Forest  0 4000  
 

40 Small Forest  0 5000  
 

43 Small Forest  9 3900  
No.141/1965 

Nayabadi 56/56 

Khata to 123, 

139/1968 

Nayabadi order as 

per. 

52 Small Forest  1 4100  
No.141/1965 

Nayabadi 56/51 

Khata to  

53 Small Forest  10 7100  
No.141/1965 

Nayabadi 56/51 

Khata to 

57 Small Forest  3 6200  
 

44 Plots   532 1700  
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From: Satam Patnaik <satam.patnaik@gmail.com> 
Date: 22 July 2025 at 12:26:45 PM IST 
To: secy.moca@nic.in 
Cc: Dm-
angul@nic.in, Rdcsbp@nic.in, Admangul@nic.in, Subcol.angul@nic.in, tah.chhendi-
od@nic.in, Revsec.od@nic.in, csori@ori.nic.in, Csodi@nic.in, Spang.odpol@nic.in, IIC.inds
tps@odishapolice.gov.in, dfoangul@gmail.com, rccf.angul@odisha.gov.in, fpd-
moefcc@gov.in, dgoffice.dgca@nic.in, geeta.n@nic.in, skumar.dgca@nic.in, akharbola.dgca
@nic.in, raghu.prasad@gov.in, dgfindia@nic.in, secy-
moef@nic.in, nodal.pccfhoff@odisha.gov.in, nodal.pccfodisha@gmail.com, roez.bsr-
mef@nic.in, adgfc-mef@nic.in 
 
Subject: “Illegal operation of private airport on encroached Govt land by M/s JSPL and 
illegal felling of trees - request to cancel the license of Savitri Jindal Airport and stop 
flights to and fro from the airport in Angul district of Odisha State”. 
 
 
 Date: 22-07-2025 
 
To 
The Secretary, 
Ministry of Civil Aviation 
Govt of India 
 
Subject: “Illegal operation of private airport on encroached Govt land by M/s JSPL and illegal 
felling of trees - request to cancel the license of Savitri Jindal Airport and stop flights ‘to and 
fro’ from the airport in Angul district of Odisha State”. 
 
References: 

1- Representation to The DFO, Angul Division, Angul in dated 03-06-2025 with subject 
title “ Request for enquiry regarding mass illicit felling and transportation of Sal & 
other miscellaneous trees by JSPL, Angul during construction of Savitri Jindal Airport 
in Niranjanpur & Badamahitala village area under Paranga & Natada GP 
respectively”.(Annexure-I) 

2- Representation to The Tahsildar, Chhendipada, Angul on dated 22-05-2025 with subject 
title “ Pilar Posting of Revenue Forest Land(Chota Jungle) & Removal Of 
Encroachment Done By JSPL, Angul”.(Annexure-II) 

3- Comparative Analysis: Google Earth Imagery from year 2007 to 2022.(Annexure-III) 
4- Letter[letter no. File No. 11/1/2024-FPD (Computer No.249052), dated 04-06-2025) 

from O/o The Assistant Inspector General of Forests,Forest Protection Division, 
MoEF&CC, Govt of India to The PCCF(HoFF), Odisha Forest Department, Govt of 
Odisha with  request “ to kindly examine the matter and take appropriate necessary 
action as per the provisions of extant Acts, Rules and Regulations in force and An action 
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taken report in this regard may kindly be communicated to this Ministry and the 
applicant at the earliest”. (Annexure-IV) 

5- Letter(letter no. 14462, dated 16-06-2025) from The Dy Secretary, FE&CC 
Department, Govt of Odisha to The Add. Secretary, Commerce & Transport(T) 
Department, Govt of Odisha & to The PCCF(HoFF), Govt of Odisha to “ inquire into 
the matter and take appropriate action & intimate  to this Department as well as to the 
petitioner”. (Annexure-V). 

6- Janasunani Grievance Report(Letter No.6022, dated 10-07-2025) submitted by O/o The 
DFO, Angul Division, Angul marked to The Tahsildar, Chhendipada, Angul regarding 
encroachment of Chota Jungle Land by Savitri Jindal Airport. (Annexure-VI) 

7- Reply ( letter no.6222, dated 15-07-2025) by The PIO, O/o-The DFO, Angul Division, 
Angul of RTI Application(dated 03-06-2025) regarding illicit tree felling by JSPL, 
Angul during construction of Savitri Jindal Airport.(Annexure-VII) 

8- Janasunani Grievance Report(Grievance ID:CS20251206231) submitted by The 
Tahsildar, Chhendipada, Angul regarding encroachment of Chota Jungle Land by 
Savitri Jindal Airport.(Annexure-VIII) 

 
Respected Sir, 
 
With reference to captioned subject & further based on our primary report collected from local 
villagers, pleas find details regarding the matter for your kind information & necessary action. 
 
Details of Savitri Jindal Airport: 
• Savitri Jindal Airport is a private airport owned by Jindal Steel and Power under DGCA 
license and located at Angul in the Angul district of Odisha, India. The airport is named after 
the Jindal group businesswoman and the richest woman in India, Savitri Jindal. The nearest 
airfield is Phulbani Airstrip in Phulbani, Odisha. 
• Length of Runway: 5840 ft / 1780 m 
• Address of Airport: Niranjanpur, Badamahitala, Angul-759130. 
• Police Station: Nisha 
• Airport Project Work 1st Phase: Started in the year 2008. 
• Airport Expansion Project Work 2nd Phase: 2018-2021. 
 
Details About The Matter:  

1- The area was densely covered with “Sal & Other Miscellaneous Trees” since more than 
100 years as natural  forest area (Source of information: From local villagers & Goggle 
Earth Imagery). As per our primary information we’ve found that JSPL, Angul had cut 
down more than 100 acres of Forest covered with Sal & Other Miscellaneous Tress 
without any approval from competent authorities and have intensionally violated The 
Forest(Conservation) Act, 1980 along with other Forest Act & Rules. 

2- JSPL, Angul has done forceful encroachment of Two Chota Jungle Land(Govt Revenue 
Forest Land) Plots of area 21.86 acres & 51.75 acres respectively, which is non-leasable 
land category & these two pieces of lands were also covered with Sal & Other 
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Miscellaneous Trees, which were illegally fallen by JSPL without any prior approval 
from competent authority. 

Violations of Law(Act & Rules): 
1. Forest(Conservation) Act, 1980 & Section 27 of the Orissa Forest Act, 1972:  Mass 

felling of Sal & Other Miscellaneous trees during construction of Savitri Jindal Airport in 
Niranjanpur & Badamahitala village area under Paranga & Natada Gram Panchayat 
respectively. 

2. Odisha Timber and Other Forest Produce Transit Rules, 1980:  Unauthorised removal 
and transportation of forest produce without a valid transit permit, in violation of the 
Odisha Timber and Other Forest Produce Transit Rules,1980. 

3- The Odisha Prevention of Land Encroachment Act, 1972: The act seeks to prevent and 
address unauthorized occupation of government lands, which would include areas 
designated as Chota Jungle Land. 
 

Moreover, from preliminary inquiry from various quarters from our sources & concern 
departmental reports ascertained that, JSPL is directly  involved in such offence matter. 
 
Based on above grounds, facts & observations, we urge your good self to initiate necessary 
action as per Act & Rules. 
 
Further delay from office of your good self in the process to take appropriate action will 
give/allow time to “Airport License Holder” of Savitri Jindal Airport to cover up/suppress the 
intentional violations. 
 
  

PRAYER 
 

1. Request you to immediately suspend all types of Licenses issued to the private Savitri 
Jindal Airport at Angul District, Odisha under the aviation laws of India  for operation 
of flights till completion of the enquiry. 

 
2. Request you to cancel the licence of the Savitri Jindal Airport at Angul District , Odisha 

after due enquiry. 
 

3. Request you to initiate legal action against Owner of Savitri Jindal Airport (Jindal Steel 
& Power Limited) and its Directors as per Law of The Land for the violations which 
are on record as per official reports. 

 
I urge you to treat this matter with utmost urgency since an airport is operating on encroached 
government land and the operator has cleared 100 acres of forests without clearance.  
 
Looking forward for faster & positive response to protect national interest & to uphold the Law 
of The Land. Also, request to share all official correspondence/ communications regarding this 
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matter & outcome of the enquiry/investigation with the petitioner on high priority to keep the 
matter transparent. 
 
Thanking you 
 
Satam Patnaik 
C/o: Shri Bala Krushna Pattanaik Trust 
6th Lane, Amalapada, 
Angul 
Odisha 
M: 8527070196 
Email: satam.patnaik@gmail.com 
 
Encl:  
•  opt of duly signed representation/ petition attached. 
 
Copy To: 
1- The Director General, DGCA, Ministry of Civil Aviation, Govt of India. 
2- The DFO, Angul Division, Angul. 
3- The RCCF, Angul Circle, Angul. 
2- The PCCF (Forest Diversion & Nodal Officer, FA Act), Odisha, Bhubaneswar. 
3- The Director, Environment-cum-Special Secretary, F, E & CC Dept., Govt. of Odisha. 
4- The Deputy Inspector General of Forest(C) MoEF&CC, Eastern Regional Office, 
Bhubaneswar 
5- The Deputy Director General of Forest(C) MoEF&CC, Eastern Regional Office, 
Bhubaneswar. 
6- The Add. Director & Member Secretary (Industry-1) MoEF&CC, Indira Paryavaran 
Bhawan, New Delhi 
7- The Joint Secretary, MoEF&CC, Govt of India, Indira Paryavaran Bhawan, New Delhi. 
8- The Assistant Inspector General of Forests, Forest Protection Division, 
MoEF&CC, Govt of India. 
9- The Revenue Secretary, Govt of Odisha. 
10- The Cheif Secretary, Govt of Odisha, Bhubaneswar. 
11- The RDC(ND), Sambalpur, Odisha. 
12- The DM & Collector, Angul. 
13- The ADM(Revenue), Angul. 
14- The Sub-Collector, Angul. 
15- The Tehsildar, Chendipada, Angul. 
16- The LAO(General), Angul. 
17- The SP, Angul. 
18- The SDPO, Angul. 
19- The IIC, Industrial Police Station,  Nisha, Angul. 
20- Hon’ble Chief Minister, Odisha. 
21- Hon’ble Governor, Odisha. 
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BY POST/ E.MAIL
GOVERNMENT OF ODISHA

FOREST, ENVIRONMENT & CLIMATE CHANGE DEPARTMENT

Date 2 2 AUG Z0i5

From

Shri Lingaraj Otta

OSD-cum-Special Secretary to Government

To

The Addl. Secretary to Government,
Commerce & Transport (T) Deoartment
The PCCF & HoFF, Odisha.

Sub Public grievance email dated 22.07.2025 received from Shri Satam patnaik, c/o Shri Bala
Krushna Patnaik Trust, 6th lane, Amalapada, Angul, Odisha-759122-regarding.

Ref: This Department Letter No.14622IFE&CC, dtd.1 6.06.2025.

Sir,

ln inviting a reference to the subject cited above, I am directed to enclose herewith copy of
the letter dated 04.08.2025 of the Scientist 'D' (lnfra ll), Gol, MoEF&CC (lmpact Assessment
Division), New Delhi along with email dated 22.07.2025 of Shri Satam patnaik, C/o Shri Bala
Krushna Patnaik Trust, 6th lane, Amalapada, Angul, Odisha, the contents of which are self-
explanatory and request you to kindly enquire into the matter immediately & furnish the enquiry
report immediately to this Department for further action at this end.

Memo r!o. A5 +5+ /FE&cc Date

Memo No )5?58Feacc Date 22 AUG ?025

Copy forwarded to Shri Satam Patnaik, Cio: Shri Bala Krushna Pattanaik Trust, 6th
land, Amalapada, Angul, Odisha, M:8527070196, (e-mail: satam.oatnaik@gmail.com) for
information & necessary action. &,14".-

OSD-cum-Special Secretary to Government

F E-D tV-PG-0004-2023 I 32t 2025

No. FE-DrV-PG-0 ooa-zozz- fu51! i r eacc,

Yours faithfullv.
du4r4"a^-t'

oS D-cum-Specia r secreta-n)id Govern ment

2 2 AU6 ?0?5

Copy along with enclosure forwarded to the RCCF, Angul Circle/ DFO, Angul
Forest Division/ Collector, Angul for information and necessary action. ,

furqv\^t't'
OSD-cum-Special Secretary to Government

87



88



89


	SATAM PATNAIK VS STATE OF ODISHA
	INDEX
	SYNOPSIS
	LIST OF DATES
	MEMO OF PARTIES
	APPLICATION U/S 18(1) R/W SECTION 14(1) AND 15 OF NGT ACT ALONG WITH AFFIDAVIT
	ANNEXURE 1
	ANNEXURE 2
	ANNEXURE 3
	ANNEXURE 4
	ANNEXURE 5
	ANNEXURE 6
	ANNEXURE 7
	ANNEXURE 8
	ANNEXURE 9
	ANNEXURE 10
	ANNEXURE 11
	ANNEXURE 12
	ANNEXURE 13
	VAKALATNAMA




